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TELECOM REGULATORY AUTHORITY OF INDIA ‘v
YT [P /Government of India TRAI

No.411-01/2019-NSL-1 Dated: 2204 April 2020

To
The Secretary,
Department of Telecommunications,
Ministry of Communications,

Sanchar Bhawan,
New Delhi -110001.

Sub: Recommendations of TRAI on ‘Network Testing Before Commercial Launch of
Services for Wireline Access Services’.

The Department of Telecommunications through its letter No. 20-577/2016-AS-
I dated 16™ July 2019 has solicited the recommendations on Network Testing before
commercial launch of Wireline Access Services as per clause 11(1)(a) of TRAI Act 1997 as
amended by TRAI amendment Act 2000,

2. In this regard, a draft recommendation on ‘Network Testing Before Commercial
Launch of Services for Wireline Access Services’ was issued by TRAI on 31% December
2019. The comments from three stakeholders and counter-comment from one
stakeholder were received.

3 Based on the comments/inputs received from the stakeholders and on its own
analysis, TRAI has finalized its Recommendations on ‘Network Testing Before
Commercial Launch of Services for Wireline Access Services’. The same is enclosed

herewith.

4, In keeping with the practice, a copy of this letter, along with the
recommendations, is being placed on the website of TRAI (www.trai.gov.in).

Encl: As above
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(S.K-Gupta)
Secretary, TRAI
Tel: 23237448
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